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From

To,

Sub:

Ref:-

Smti layashree Bora,
loint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Sanjay Hazarika,
District and Sessions Judge,
South Salmara Mankachar.

No.HC.Vfi-2aI 2OO3(Pt.t I t t ( 2 E I A

+lr
December,2024

llS

Dated Guwahati the q
Casual leave and Restricted Holiday.

You r letter No. DJ. SSM - I.3/E ssttl ZO27 -2024 I 2135/E, dtd. 06. t2.2O24.

.VII- 3(Pt.Y ll(a( tA. dated o)- tz-z^

With reference to the above, I am directed to inform you that your prayer for
casuar reave on 09.,2.2,J24 as we as Restricted Horiday on ro,r2.2024, arong with
station leave permission, from the evening of 01.12.2024 till the morning of
rr'r2'2024, has been granted. The chief Judiciar Magistrate-cum-civir Judge (sr. Div), south
salmara, Mankachar, and in her absence, Addr. oM, south sarmara, and in his absence,
sDJM(M), Hatsingimari, and in his absence, JMFC, Hatsingimari sharr remain in charge of your
Court and Office in your absence.

Yours faithfully,

stl,-
JT. REG ISTRA R(VIGILAN )

M moNo.,Hc
1

Copy to

The Project Manager, Gauhati High Court

)JT. REGISTRAR (VIGILAN


